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lUicit Liquor Deaths «

342. SHRI H. N. GOWDA:
SHRI JAGPAL SINGH:
SHRI PIUS TIRKEY:
SHRI CHHITTUBHAI

- . GAMIT:
SHRI D. M. PUTTE GOWDA:
SHRI R. N. RAKESH:
SHRI CHHANGUR RAM:
SHRI RAJESH KUMAR 

SINGH:
SHRI K. LAKKAPPA:
SHRI TRILOK CHAND:

Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) the number of deaths due to 
drinking of illicit liquor  ̂ State-wise, 
during the last one year; and

(b) the steps taken by Government 
to stop illegal distillation, distribution 
and inter-state smuggling?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKW ANA):
(a) The requisite information is being 
collected and on receipt of the same a 
statement will be laid on the Table of 
the House.

(b) Instructions have been issued on 
18th December, 1980 to aU the State 
Governments and Union Territories to 
take effective steps-in this regard by; —

(i) Making the State excise ma-
chinery move effective in checking 
the country liquor stocks to guard 
against adulteration.

(ii) Initiation of timely and deter-
rent action by the local police autho-
rities against those fund indulging 
in illicite distillation of liquor and 
Rs trafficking.

(iii) Taking of adequate steps by 
the State Governments in co-ordina-




